
GOVERNMENT OF MEGHALA Y A 
LA W (B) DEPARTMENT 

*** "1:* 

NO T J Fi e A T I ( N. 

Dated Shillong, the 201h October, 2021. 

No. LJ (B).69/2012/55 - In exercise of the powers conferred by sub-section (1) and (4) of 

Section 20 of the Code of Criminal Procedure 1973 and in the interest of public service the 

Governor of Meghalaya is pleased to invest Smti Balakyntiew Ranee, the power of Additional 

Deputy Commissioner within East Jaintia Hills District with immediate effect till she holds the • 

said post. 

No. LJ (B) 69/2012/55-A - In exercise of the powers conferred under sub-section (1) and (2) of 

Section 20 of the Code of Criminal Procedure, 1973 and in the interest of public service the 

Governor of Meghalaya is pleased to appoint Jonathan Shylla, as the Extra Assistant 

Commissioner within East Jaintia Hills District with immediate effect till he holds the said post. 

.sd-
(W. Khyllep), 

Commissioner & Secretary to the Govt. of Meghalaya, 
La'w (8) Department 

*** 

Memo No. LJ (B). 6912012/55-B, Dated Shillong, the 20 th October, 2021. 
Copy forward d to:-

1. The De puty "omm issioner, East Jaintia Hill s Di stri ct , Shill ong with reference to your 
leHerN o. h,THO/ ON .22/MISC/2016/Pt .. V / 9 dateu 4 th October, 2021. 

2. The Director of Printing & Stationery, Meghalaya" hill ng G r puh lication of 
Notification in the Meghalaya Gazette . 

3. Personnel & A.R. (A) Department for information. 
4 . Officer concerned. 

yDE (Data Entry Operator) Law (A) Department for uploading the Notification in the 
Law Department website . 

By order etc. , 

£..C{'/I11/.8!~ 

Deputy Secretary to the Govl. of Meghalaya, 
.'!:Jv Law (B) Department. 

Dc/-


